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Impl^entation of cost Auditing:
4993. SHRI SHIBU SOREN: WiU

the Minister ol FINANCE be pleased 
to state;

(a) whether the cost audit‘ng is 
likely to be implemented like Accounts 
Auditing;

(b) if so, by what time;
(c) if not, what are the reasons;
(d) what steps are being contemplat

ed to be taken by Government to create 
cost consciousness in the minds of the 
people; and

(ej why the cost oi the commodities 
is increasing in Ind!a so rapidly in 
CDmpaiison to other countries?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHHI SA- 
WAI SINGH SISODIA): (a) No. Sir. 
At present there is no proposal to im
plement Cost Auditing like Accounts
Auditing .

(b) Does not arise.

(c) Cost Audit is covered under the 
provision of section 233(B) of Com
panies Act. 1956, Under this section, 
cost audit can be ordered only as and 
when considered necessary by the Cen
tral Government in respect of com
panies which are covered under Cost 1 
Accounting Record u/s 209(l)(d) of the 
Campanies Act. Hence under the exis
ting law'. Cost Auditing cannot be im
plemented like Accounts Auditing.

(d) Insertion of sections 209(1 )(D) 
and 233(B) in the Companies Act, 1956 
are the basic steps taken by the govern
ment to create cost consciousness in the 
minds of the managements incharge of 
corporate sector. Under these schemes, 
28 classes of companies have been cove
red under cost acounting record rules 
under section 209(l)fd) and on an ave
rage 250 cost audits are orderd in a 
year since 1968-69.

Cost investigations in certain essen- ] 
tial commodities and price controlled 
items by the BICP and Cost Accounts 
Branch of the Ministry of Finance and 
price discipline/surviellance introduced 
in certain other commodities, either 
formaUy or informally, as in the case 
of tyres and tubes, agricultural tractors 
also create cost consciousness in the 
m'nds of the people.

(e) It is not corect to say that cost of 
commodities in India is rising faster 
than any other countries. Even though, 
India can not remain unaffected in the  ̂
context of world inflation, the actual 
annual rate of inflation in India is 
lower than any developing and deve
loped countries.




